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Refineries, Gauhati-Siliguri pipe lie and 
other petroleum establishments as a  result 
o f  Assam Agitation.

(ii) Bongaigaon Refineries and Petrochemi-
cals Ltd: No appreciable damage has been 
incurred in the Bongaigaon Refinery in 
Assam. However, idle corrosion would have 
occured due to non-uiage of the system. To 
quantify this is not possible.

(iii) Oil &  Natural Gas Commission: No 
O N G C  pipeline or oil field installation has 
been damaged as a result o f the agitation 
in Assam. However, due to prolonged clo-
sure of wells, some o f the wells earlier flo-
wing with high percentage of water might 
have ceased, tubings of some of the wells 
might have got choked as a result of wax 
deposition and these wells may not flow 
of their own on rr-opening. Actual number 
of such affected wells can only be known 
when the situation returns to normalcy and 
wells are opened to measure flow charac-
teristics. Due to this non-uniform drainage 
o f reservoirs is likely to take place which 
may affect the ultimate recovery of oil.

(iv) Assam Oil Company: An exart assess-
ment o f damage to the refinery resulting 
from thermal shocks suffered during unp-
lanned shut-downs and oil installations is 
not feasible in view of inherent constraints 
in undertaking an exercise in this regard.

(v) Oil India Limited: An adequate idea 
of the extent of'the quantum and value of 
damage caused to reservoirs and flowing 
wells can only be made after the fields are 
back on the rated production. However, 
a suspected bomb-blast on the early hours of 
13th February. 1981 resulted in rupture 
of 3 metres of pipeline in the Nowgong 
district. The crude flow through the pipe-
line was resumed in just about 13 hours. 
The security measures have been further 
tightened.

Iw fH U ic s  la  Punjab A ffected by 
Acute Pow er  Shortage

1015. SH RI R. L. BH ATIA: Will the 
Minister of EN ERG Y be pleased to state:

(a) whether he is aware that industries 
in Punjab have been hard hit by the acute 
power shori.-tgr;

(b) whether the recent rains have resul-
ted in the rise o f water-level in the Bhakra 
Gobind-Sagar Dam; and

(c) what step* Government have 
taken to ensure regular supply to the Indus-
tries in Punjab and prevent their closure or 
shortfall m the production?

T H E  M IN IST E R  O F S T A 'l t  IN T H E
M IN IST R Y O F EN ERG Y (SHRI V 1K -  
K AM  MAHAJAN) (a): There is shortage 
of power in Punjab which have affected 
industries to some extent. However, supply 
of power to the essential industries like 
sugar mills, vanaspati mills, distillaries
& breweries, milk plants and milk process-
ing plants has been given without any res-
triction. Supply o f power to the continuous 
process industries has also been given as 
per their requirements so as to avoid any 
damage to the raw material under process 
and the equipment installed by the indust-
rial units. The power supply to the general 
industries has also been in a manner that 
least one shift can be operated with the pre-
vailing power cuts/restrictions. Efforts have 
always, been made to give more than 8 
hours supply.

(b) No, Sir.

(c) Steps taken to increase the availa-
bility of power in the state include:

(i) Efforts are being made to increase
generation from Bhatinda ther-
mal power station;

(ii) Expedite the commissioning o f 
new generating capacity.

Scarcity o f  life  Saving drugs

1016. SHRI M ANM OH AN TL’ D U ; 
SHRI R .L . BHATIA :
SHRI DH ARAM BIR SINH A • 
SHRI R AM A CH ANDRA R A T H ; 

Will the Minister o f PE T R O LE U M , 
CH EM ICALS AND FERTILZERS be 
pleased to state:

(a) whether it is a fact that there has been
a severe scarcity of life-saving drugs in thr 
country; .

(b) i f  so, the steps Government propose* 
to take to increase the production of surh 
drugs; and *

(c) the detail programme of Government 
to keep sufficient stock of such drugs t

TH E M IN ISTER O F STA TE  IN T H E  
M IN ISTR Y OF PETR O LEU M , CH E-
M ICALS AND FERTILIZERS (FHRI 
DALBIR SINGH) (a) No, Sir. Shortage* 
of some specific brands have been reported 
periodically from different places. In several 
o f these cases, however, a number o f equi-
valent brands are reportedly available.

(b) In specific cases o f constraints o f pro* 
duction brought to its notice. Government 
takes remedial measures to the extent possi-
ble. Government has also revised the prices 
of some life-saving bulk duugs and formu-
lations to that their production can increase.
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Applications for grant of industrial Ucen- 
,0/lctten o f intent/Cairy-On-Businesi li-
cense are alio cleared on expedition ban* 
e. g. this year 55 Industrial Licenses, 69 
letters o f intent and 3 CO B  licenses have 
been isucd.

(c) Government arranges need imports 
of canalised bulk drugs to supplement 
indigenous production.

spot purchases o f  crude oil only to cover 
temporary short falls in availability.

(b) Some market journals have reported 
a w akening of spot prices o f etude oil 
during January, 1981.

(c) We lia i r  purchased some crude oil 
but it would not be in the public interest 
divulge full details.

lU g n la risa d o B  o f  em ployee* in 
D u d s lo n s a j n  P roj ect

1017. SH R I SA M A R  M UKHERJEE: 
Will the Minister o f SU PP LY AN D  RE-
H A B ILIT A T IO N  be pleased to state total 
number of such ad hoc employees in service 
now in Dandakaranya Project (*) for I day 
to 1 year (a) one to two years (3) three to 
four yean (4) five to seven years (5) more 
than seven years and why their appoint-
ments arc not being regularised from the 
date of their appointment when they are 
otherwise temporary Government Serva-
nts and are govened by CCS (TS) Rules,
•965?

T H E  M IN ISTER O F  ST A TE  IN TH E 
M IN IST R Y O F  SU PPLY & REH ABILI-
T A T IO N  (SHRI BH AGW AT JH A A Z A D ): 
110 as under:

(>) 74

(a) a€

(3) 8

(4) Nil

(5) a

Except in case o f 60 direct recruits, all 
others are holding regular posts in lower 
grades.

Spot P u c h a a e  o f  e n d s  oil

1018. SH RI M. V . CH ANDRASHE- 
X A R A  M U R T H Y : Will the Minister of 
PETR O LEU M , CH E M ICA LS AND 
FER TILIZE R S be pleased to state:

(a) whether India will resort to spot 
purchase of crude oil pending finalisation 
o f contract with oil producing countries:;

(b) if  so, whether the spot price of crude 
oil was lower in January 1981; and

(c) if so, how much was purchased on the 
spot by India during January 1981?

TH E M IN ISTER  O F PETR O LEU M , 
CH EM ICA LS A N D  FER TILIZER S
(SHRI P. C. SETH I): (a) W e go in for

m r  l s - j .

A verage  d a lly  P o w er G en eration  
capa city  o f  D .V .C .

>to. i
Will the Minister of E N E R G Y  be pleased 
to state:

(a) what was the average daily power
production capacity of D V C  of the last 
year;

(b) what was the daily average power 
generated in the D V C  last year;

(c) what was the daily average quota 
for West Bengal State Electricity Board 
last year from the D V C ; and

(d) what was the daily average sui 
of electricity to the WBSEB by the 
last year ?

C

T H E  M IN ISTER O F STA TE  IN T H E  
M IN IST R Y  O F  EN ERG Y (SH RI 
V IK R A M  MAHAJAN)-.(a) The installed 
capacity in the Damodar Vallry Cor-
poration during 1979-80 was 1361-5 M W  
consisting of 1357-5 M W  of thermal 
capacity and 104 M W  of hydel capacity.

(b) The daily average power production 
from April, 1979 to March, 1980 was 
13-6a Mkwh.

(c) The maximum contractual obliga-
tion of the D V C  with the Wert Bengal 
State Electricity Board is 87 N VA.

(d) The daily average supply of power 
to WBSEB by D V C  from April, 1979 to 
March, 1980 was 1 0 4  Mlrwh.

Expansion p rogram m e  a t  M a d ra s  
F ertilizers

loao. S H R I  M A D H A V R A O  
SCIN D IA: Will the Minister of PE T R O -
LEU M , C H E M I C A L S  AN D  
FERTILIZERS be pleased to state:

(a) whether as reported in the 'Eco-
nomic Times' dated January 1, 1982, 
the Rs. 300 crore expansion programme 
of Madras Fertilizers Limited (MFL) 
enterned into a  phase of jeopardy, owing 
to the virtual veto exercised by the US- 
based oil company, a  minority share-
holder in the M FL;




